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Shri AWd All «  According to the 
infonnatton which w»» collected •ome 
time back—of course I do not know the 
ktest position—it was found that in 
and Hyderabad and perhaps  m Bhopal 
also, Panchayats were  empowered  to 
commute the payment of taxes i nto con­
tributions  of labour.  The  reWant 
provisions  be  found in tlic  Pan- 
chay*#t Acts concerned.

Sardar Iqbal Singh t  Is the Go- 
Temment awaie of the fact that this is a 
feudal type of system and that steps should 
be taken by Government to remove that 
system ?

Shri Abid Ali x That is a matter of 
opinion.

Shrl Heda t May I know in what shape 
and when the colleaion of taxes in the 
shape of labour in  Hyderabad  exist-, 
ed f

Shri Abid Ali t 1 said it was in the 
Panchayats system when the Panchayats 
wtre empowered to  commute payment 
of taxes into  contributions of  labour. 
About the exact time, I do not know.

Shri B. S. Murthy : Is Government 
aware that under the name of forced 
labour, the  payment  of  taxes is in 
existence in tribal areas, and, if so, what 
are the steps taken to prevent that ?

Shri Abid Ali s We have not received 
any such  complaint.
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Shii Veeraiwamjr: May I
niimber of runners aftectcd by this system 
ia the Madras State and whether they hive 
been absorbed in othê ̂services ?

Shri Ra) Bahftdiir : The sutement 
complete and it gives full and detailed in­
formation.

Cmtrml Control Laboratorj at 
Kanpur

*1899. Shri M. L.  Agmwftl t
Will the Minister of Food and Afrlcul- 
ture be pleased to state :

(a) whether it is a faa that Govern­
ment propose to expand the Central Con­
trol Laboratory at Kanpur; and

(b) if so, the details of the expansion 
scheme ?

TheMiniater of Agriculture (Dr. 
P. S. Deahmukh) : (a) No> Sir.

(b) Does not arise.

Shri M. L. Agrawal: What sort of 
work is done in this laboratory ?

Dr. P. S. Deahmukh : It deals with 
quality control of  ghee and  edible 
oils.

Poatal Arrangementa cm Solar 
Ecllpae

*1900. Dr. Satyawadii Will the 
Minister of Communicationa be pleas­
ed to state ;

(a) the deuils of the arrangements 
Posta  Telegraph and Telephone) made 
during the last * Solar Eclipse ’ gathering 
at Kurukshetra  ; and

(b) the amount  spent on these ar­
rangements ?

The Deputy Mlniater of Commu­
nicationa (Shri Raj Bahadur): (a) and
(b). A statement is laid on the Table of 
the Lok Sabha  [5ee Appendix X, an- 
nexure No. 4.
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Gift Parcels from U.S.A.

*1901. Shri BM. Misra i WiU the 
Miniiter of Food and Agriculture be
pleased to state :

(a) whether it is a fact  that a  laim 
consignment of  t̂  parcels from  the 
V.SAThas recenuy arrived in India;

(b) if so,  the  commodities  whicb 
have been received;

(c) the total quantity thereof;

(d) who is the  consigneê for  these
gift parcels; . •

(e)  which  Agency 
their distribution;

is dealing  with

(f) whether  Government  have any 
control over the  distribution  of  the 
gift parcels;

(g) if so, in what way ; and

(h) if not, the reasons therefor?

The Deputy Miniater of Food and 
Agriculture  (Shri M*V. Kriahnappa):
(a) Yes, Sir.

(b) The bulk of the gift parcels recently 
received have been under the Indo-U.S. 
agreement and largely consist of foodgrains, 
butter,  butter oil, cottonseed*  oil, dry 
milk,  cheese, shortening, drugs and me­
dicines, hand tools, hospital equipment and 
supplies etc.

(c) These gift parcels are being received 
in different  packings such as cartons 
crates, bags, drums etc.  During the six 
months ending 30th June, 1955 about 
5 lakh 30  thousand  pacages were re­
ceived.

(d) The gift  parcels are consigned to 
the  recognised  Receiving Agencies in 
India  through the  Regional  Director 
(Food) of the port of entry in India who 
clears the pvcels and desMtches them to 
the destinations indicated by the recog­
nised Receiving Agoncics in India.

(e) A sutement is placed on the Table 
of tî Lok Sabha giving names of the re-




